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l‘hcm shall he Special Bench 2“ NCL Ahmedabud on 25.3 2019 & 26.3 2019 m allend
[he mailers I led before Shn Ilarihm Prakash alnnedl, Member (Judlcial) and Ms Msnnnnna
Kuman, Member (Judicial). lllc Spcclal Bench shnll campus: of:

Sgecml Bench 2| NCLT Ahmedabad
Ms. Manomma Kllmanl Vlenlber (Judlclal)

The (hmsmullen ofBench is as per section 419 (3; Mills Cenlpnnles Am, 2013.
This AS in modificmion ol‘Orlleror even number daicd 5.3 2m 8.

Thu Spe al bench shall Sll al NCLI‘ Ahmedab‘ad on every Monday and lucsday. llll
lunher Uvdels

nusmm with the approval oflion'blc Prcsldenl.Ncn.

(Shiv B n)
Reg lrar, NCLT

Telephone: 24363451
COP} m .

P s |t> llun‘blc President. hallonalCompany Len Tnhnnal. Ne“ Delhi
2. Hon’hle Members. National Company law Tnhunal

Officers of Nalianal Company law Tnhnnnl. Pvlnclpul Bench, Ne“ Delhl'Kelhnla/Mnmhal
Chennai’Ahmedabad/Allalmbad’BcngalurulChandlgarh/anahllll/Hydsmhad

1:. PS :0 Jolm Secmlary. (Sh. Gynncshwar Kunmr Singh) Mllllstry hrCoxporate Affalls. New
Delhi.

5. [\CLI web sue, \lnllce Ruavd
6 The lnsuull: ol' hant‘rt‘d Accnunmntsof lndla. ITO. New Delhi.
7. I'll: lnslilule nl‘(.l\mpan) Secretsrifi oflndia. ICEL House 21, lns|l|u|lonal Ana. 10th

Road, New Delhi . l IODOK

a The lnsmnle ofCD“ Acconnllmh nrlndla (‘MA Bllawan. 3 lnsmnlionnl Area, Lmlh. mu,
New nelhlel 10003

5 Corporate LawAdeev. I53, Balsam Enclave. Palam Roadl NC“ Delhirl 10057
10. lama“Allied Servlces l ILL. 59/32. New Ruhlak Road. Dell“
11. l he All India Reporter Pu Lint,31-lx'H’Block.DellnIIlgh Conn. N6“ Delhi.
ll. Bar Council, New Delhmhmhni,


